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PROCLAMATION   UNDER  ARTICLE 
356   OF   HE   CONSTITUTION 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI S. 
D. PATIL): Sir, I beg to lay on the Table, 
under clause (3) of article 356 of the 
Constitution, a copy (in English and Hindi) of 
the Proclamation [G.S.R. No. 719(E)] issued 
by the President, under clause (2) of the said 
article on November 25, 1977, revoking the 
Proclamation made on March 22, 1975, in 
relation to the State of Nagaland. [Placed in 
Library.    See  No.   LT-1177/77]. 

FOURTEENTH   REPORT   OF     THE 
PUBLIC  ACCOUNTS  COMMITTEE 

(1917-78) 

SHRIMATI SUSHILA SHANKAR 
ADIVAREKAR (Maharashtra): Sir, I beg to 
lay on the Table a copy of the Fourteenth 
Report of the Public Accounts Committee on 
paragraphs 13, 15, 16, 17, 18 and 20 relating 
to Telephone Exchanges included in the 
Report of the Comptroller and Auditor 
General of India for the year 1974-75, Union 
Government (Posts and Telegraphs) relating 
to Ministry of Communications. 

STATEMENT    BY    MINISTER 

Visit to the    Socialist   Federal    Republic  
of Yugoslavia 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE): Sir, I beg to lay on the Table a 
statement (in English and Hindi) on my visit 
to the Socialist Federal Republic of 
Yugoslavia from November 7 to 9, 1977. 
[Placed in Library.   See No. LT-1172/77]. 

REFERENCE  TO    ALLEGED       RE-
FUSAL   OF  PERMISSION  TO   SHRI 

ZUBIN MEHTA TO    VISIT INDIA 

 


